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NUCLEAR POWER PROJECTS 
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 Will the PRIME MINISTER be pleased to state:- 

 

(a) whether the Government has reviewed the progress, increase in installed capacity and 

compliance with the scheduled timelines of the operational and under-construction 

nuclear power projects in the country since the year 2023-24 and if so, the details 

thereof, project-wise; 

 

(b) whether the Government has assessed the steps taken to strengthen indigenous  

        technology, domestic manufacturing, availability of nuclear fuel and safety standards in   

        nuclear power generation and if so, the major findings and achievements thereof; and  

 

(c) whether the Government is considering any new policy or additional initiatives to 

expand nuclear power generation capacity, encourage private industry participation and 

promote research and development keeping in view the growing energy requirements in 

the country and if so, the details thereof? 

 

ANSWER 

 

THE MINISTER OF STATE FOR PERSONNEL, PUBLIC GRIEVANCES & PENSIONS 

AND PRIME MINISTER’S OFFICE (DR. JITENDRA SINGH) 

 

(a) The nuclear power projects under implementation are continually reviewed at various 

levels in an effort to comply with scheduled timelines. There were ten reactors under 

construction/commissioning in the year 2023-24. Of these, three reactors totaling to a 

capacity of 2100 MW have commenced commercial operation. The details are 

tabulated below: 

 

State Location Project Capacity (MW) 

Gujarat Kakrapar KAPP-3&4 2 X 700 

Rajasthan Rawatbhata RAPP-7 1 X 700 



      Since the year 2023-24, construction of two more units i.e. Kaiga-5&6 (2 x 700 MW) 

have commenced. Thus, there are presently ten reactors under construction totaling to a 

capacity of 8000 MW. The details are tabulated below: 

State Location Project Capacity (MW) 

Rajasthan Rawatbhata RAPP-8 1 X 700 

Tamilnadu 
Kudankulam 

KKNPP-3&4 2 X 1000 

KKNPP-5&6 2 X 1000 

Kalpakkam FBR- 1 1 X 500 

Karnataka Kaiga KAIGA-5&6  2 X 700 

Haryana Gorakhpur GHAVP-1&2  2 X 700 

 

(b) & (c) The enactment of SHANTI Act in 2025, will enable a wider participation of entities in 

nuclear power sector including private industries and research institutions towards fostering 

growth in the energy sector. 
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